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IRDP In Kalahandi District Of Orissa

8457. SHRI RASA BEHARI BEHERA :
Will the Minister of RURAL DEVELOP-
MENT be pleased to state

(a) whether it is a fact that Integra-
ted Rural Development Programme has
not adequately succeeded in Kalahandi
district of Orissa due to lack of proper
coordination between the naiionalised banks
and various departments of State Govern-
ment, non-releag of sufficient amount
of loans by the banks to the beneficiaries,
utilisation of subsidy amounts as deposiits
for along time instcad of transfersing them
direct to the credit of beneficiaries and non
provision of sanctioned units to the benefici-
adeain time;
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(b) if so, whether Governmcnt have
taken any remedial mecasures; and

(c) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHR1I HARINATHA MISRA) : (a) to (¢)
According to the report received from
the State Government, during the initial
years, the implementation of the Integreted
Rural Development Programme was, to some
extent, adversely affected in Kalahandi dis-
trict due to certain operational constraints,
including some related to the functioning of
the commercial banks. The Statc Govern-
ment had taken steps to improve coordina-
tion at the district and the block levels and
had also appointed a Committee consisting
of field officers to verify the actual state of
affairs. Specific cases of default by the bank
functionaries are being taken up with the
concerned authorities.

The performance in the IRDP in the
district has ginoe materially improved from
509, in 1980-81 to 1019/ in 1983-84.
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Progress In Coastruction YWork Under
EFS [n Savita Vibar

B459. SHRI KRISHNA CHANDRA
PANDEY : Will the Minister of WORKS
AND HOUSING be pleascd to state :

(a) the number of colonies being cons-
tructcd under Self-Financing Schemes in
1983-84 and 1984-85;

(b) the progress madc so far in regard
to Savita Vihar being construcied under Sclf
Financing Scheme; and

(c) whether the construction work of
this colony has since started and if so, the
time by which its construction will be conip-
leted and the details in this regard ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS, IN THE
MINISTRY OF WORKS AND HOUSING
AND IN THE DEPARTMENT OFF PAR-
LIAMENTARY AFFAIRS (SHRI MALIKA
RJUN : (a) Houses 1n 27 colonies are being
constructed under Seli-Financing Scheme.

(b) and (c) [Progress madeso far in
this construction of “FS Houscs at Savita
Vihar is as follows ;—

Road work is already in progress. Water
supply scheme has  since been approved by
MCD and the work of Ranney well and
under ground storage reservoir ‘'is  being
taken up, Both sewerage and storm water
drainage schemes have alrcady been submit-
ted to MCD for approval. Work will be
taken up on receiving approval,

Tenders for under-reamed pile founda-
tions as well as building work in pocket A,I3,
& C of Savita Vihar Colony have already
been received and are being processed.

Development & housing work are likely
to be completed within Zi years subject to
availability of adequate building materials.
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Utilisation Of Grants Given For Cons-
truction Of Field Channels

8460. SHRI XK. PRADHANI : Will the
Minister ¢f IRRIGATION be pleased to state:

(a) whether some State Governments
have not been able to ulilise even 50 pec
cent of the Central Grants given for achio-
ving the target of construction of field
channels during 1983-84;

(b) if so, the names of these States, the
amourt of grunt given by the Central Govern-
ment and the field channels target set down
for each Siate;

(¢) whether any plan has been drawn
up for the construction of field channels
during the current year in view of the need
to bridge the gap between irrigation poten-
tial and actual utilisation; if so, the broad
details thereof; and

(d) the assistance likely to be given by
the Central Government for this project ?

THE MINISTER OF STATE OF
THE MINISTRY OF IRRIGATION (SHRI
RAM NIWAS MIRDHA) : (a) to (d) The
Central share for grant and loans has been
released for 1983-84 on the basis of antici-
pated physical achicvements. The actual
utilisation is known only at the time of
releases made in the next year i. e, 1984.8S.
The Centrally Sponsored CAD Programme
provides that 50"  of the cost of construc-
tion of ficlid channus  will not be recovered
from the farmers and this cost will be shared
on a maching basis between thet State and
the Central Governmet. The remaining 509,
of the cost of construction of field channels
is to be shared equally between the Centre
and the State as loan. This scheme conti-
nues to be in force for the current year and
an outlay of Rs. 82 crores has becn provi-
ded in the Central sector for the purpose,

Jhuggi-Jhonparis In Delbi

8461. DR. VASANT KUMAR PANDIT :
Will the Minister of WORKS AND HOU-
SING be pleased to state :

(a) the total number of identified Jhuggi/
Jhonparis in the city of Delhi/New Delhi as
on 31st December, 1983 and the area-wise
distribution thereof;

(b) the estimated figure of unidentified
or unauthorised Jhuggi/Jbonparis in Delhi/
New Delhi;





